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LA. Flights delayeg due to Bomb
Scare .

*4720, SHRI JANARDHANA POO-
JARY: Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state: }

(a) the number of times the flights
of IA was delayed due to bomb scare
during 1979 and 1980 (November);
and . .

.-

:-(b) the steps taken or pmposed to
be taken by Government to avoid
such delays? -

THE MINISTEK OF TOURISM
AND CIVIL AVIATION (SHRI A. P.
SHARMA): (a) There were 20 and
23 incidents in 1979 and 1980 res-
pect:vely

. 1 q '

(b) Any concerned mrcraft is subv
jected to a thorough check-with ‘&
view to detecting the alleged bomb.
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~ "The passengers are required to g0

= through another pre-embarkation se-
curity check after identifying their
baggage. This procedure is followed
in the interest cf the safety of passen-
gers and the &ircraft. Steps are inva-
riably taken to deploy staff at the
concerned airport for thig purpose
with a view to reducing delay.

Agreement between AL and
Landlords

4721. SHRI S. M. KRISHNA: Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to refer to the
reply given to Unstarred Question No.
4804 on the 18th July, 1980 regarding
display of Air India’s mural on
Chelmsford Club, New Delhi and
state:

L]

(a) the names and gaddresses of
varioug landlords with whom Air
India has entered into transportation
service contract for renting of houses
and office space;

(b) the estimateq expenditure jn-
volved in this behalf; and
?

(¢) why it wag considered expe-
dient to enter into such contract when
market rents are paid for all accom-
modation hired?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHR] A. P.
SHARMA): (a) tc (c). The infor-
mation is being collected and will be
laid on the table of the Sabha.
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